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Wheat CoUtTatkM

1549.  Shri fttan Kffcfhaa Gupta: Will 
the Minister of Food  Aptealtar* 
he pleased to state the additional area 
brought under wheat cultivation dur­
ing 195B (State-wise)7 

The Minister of Pood and Agrknl- 
tote. (Sbrt A. P Jain): The All India 
Final Estimate of Wheat for 1958*59 
has not yet become available

Jute Cultivation

1550 Shri Ram Kristian Gupta: Will 
the Munster of Food and Agriculture
be pleased to  state the total  area 
under jute cultivation during 1957 and
1958 (State-wise)7 

The Minister of Food and Agricul­
ture (Shri A. P Jain): A  statement 
giving the required information is laid 
on the  Table of tho  Sabha  [See 
Appendix III annexurc No 54 ]

Cheque System in Post Offices In 
Marathwada (Bombay)

1551. Shri  Pangarkar:  Will  the
Minister of Transport and Communica­
tions  be pleased to state the names 
of post offcvs where cheque system 
has been introduced in the Marath- 
wada region of Bombay so far9

The Minister of State In the Ministry 
of  Transport  and  Communications 
(Shri Raj Bahadur): The information 

is as follows

Kama of Head 
Offices.

Aurangabad

Nanded

Osmanaond

Parbhani

t of
Sab Offices

Aurangabad City 

Aurangabad Cantt  ̂

AOC Rccords PO 

Nanded Town 

Parbhani Station 

Sadar Adalat

Construction of  Bridges in Bombay 
Stale

1552. Shri  Pangarkar:  Will  the
Minister of Transport and Commujrica- 
tlMM be pleased to refer to tho reply 
given to Unstarred Question No 2205

on the 18th September, 1958 regarding 
construction of  bridges in  Bombay 
State and state

(a) whether the information ha» 
since been collected, and

(b) if so, whether it will be laid on 
the Table’

The Minister of State In the Ministry 
of  Transport  and  Communications . 
(Shri Raj Bahadur): (a) and (b). Yes 
It will be laid on  the Table of the 
Sabha shortly

Railway Sidings in Hazaribagh

1553.  Qaxi Matin: Will the Minister 
of Railways be pleased to state

(a)  whether it is a  fact that the 
Railway authorities (Eastern Railway) 
have* entertained applications for cons- 
tiuction of Railway sidings for a num- 
b< r of private collieries in the district 
of Hazanbagh

'b> if so, whether the lessees have 
objected to the  construction of  the 
sidmR", at the  instance of their sub- 
losso* ■■  w'oiking in  these collieries: 
and

<c) whttĥr Government are aware 
that the sub-lessees working in these 
oollifiics ha\e  defaulted payment of 
rents and royalties, and have thus sub- 
jeitcd theinsehes to ejectment at any 
time for this default’

The Deputv  Minister of  Railways 
(Shri S V  Ramaswamy)* <a) Yes, 
Sir, but the constructions are on pri­
vate siding terms,  the part} bearing 
the full cost of the provision

(b) Yes

<c) Yes Tho lessee* thiough their 
solicitois, intimated the Eastern Rail­
way  Administration that they have 
filed  ejection  suits  against  some 
defaulting sub-lessees and also intend 
to file suits against similar other de­
faulters

If the sub-lessees are ejected from- 
the jft-operties, the tbilway will stop* 
supply of wagons to their private aid-




